
 

Dak Register on 10/08/2017 

( Column 1 to 6 are maintained by Ofiice of Registrar. Column 7 and 8 are maintained by concerned section 

Head) 

Diar

y 

No.  

Date 

of 

Rece

ipt 

No./Name of 

Document Received 
Source  

Particulars  

of documents 

Sect

ion  

to 

whic

h 

sent 

Name 
Action 

Taken  

Li

n

k 

Fi

le 

3150

/201

7 

10/0

8/20

17 

NIL DTD 9.8.17 

MS. 

ARCHANA 

WADHWA, 

M(J), 

CHENNAI 

C.L FROM 

14.8 TO 

18.8.17 

DR(

A)    

3151

/201

7 

10/0

8/20

17 

NIL DTD 9.8.17 

SH. A. 

MOHAN 

KUMAR, 

REGISTRAR 

2 DAYS C.L. 

ON 14.8 AND 

16.8.17 

DR(

A)    

3152

/201

7 

10/0

8/20

17 

NIL DTD 9.8.17 

SPS TO DR. 

D.M. MISRA, 

M(J), AHMD 

EXTENSION 

OF LEAVE 

FOR 2 DAYS 

FROM 

10.8.L17 

DR(

A)    

3153

/201

7 

10/0

8/20

17 

15/6/2017-IFU-III 

DTD 28.7.17 

DIRECTOR 

(FIN-REV) 

ACTION 

TAKEN 

REPORT 

REGARDING 

ABOLITION 

OF POSTS 

DR(

A)    

3154

/201

7 

10/0

8/20

17 

NIL DTD 4.8.17 

SH. D.N. 

PANDA, 

M(J), 

MUMBAI 

FOR 

CONSIDERAT

ION OF 

TRANSFER 

OF STAFF 

DR(

A)    

3155

/201

7 

10/0

8/20

17 

11/2/2017-

IFU(B&A)/EC DTD 

31.7.17 

SH. UMESH 

KR.AGARW

AL, UNDER 

SECRETARY 

ALLOCATION 

OF FUND - 

COMPUTER 

ADVANCE 

DR(

A)    

3156

/201

10/0

8/20

A.50050/13/2017-VIG 

DTD 4.8.2017 

SH. LALIT 

WADHWA, 

ANNUAL 

SECTORAL 

DR(

A)    



7 17 DEPUTY 

SECRETARY 

(PERS.) 

REVIEW 

MEETING 

WITH CVOs 

BY CVC ON 

7.9.17 

3157

/201

7 

10/0

8/20

17 

A.50050/169/2017-

AD.1C DTD 7.8.17 

UNDER 

SECRETARY, 

AD.1C,  

CONDEMNAT

ION OF CAR, 

REPLACEME

NT THEREOF 

DR(

A)    

3158

/201

7 

10/0

8/20

17 

11017/1/2016-

AD(HINDI-4) DTD 

1.8.17 

JT. 

DIRECTOR(O

FFICIAL 

LANGUAGE) 

NOTIFICATIO

N REG. 80% 

STAFF 

ACQUIRING 

HINDI 

KNOWLEDGE 

DR(

A)    

3159

/201

7 

10/0

8/20

17 

CESTAT/MUM/17 

DTD. 4.8.17 
DR, MUMBAI 

DELEGATION 

OF DDO/ HOO 

FOR MUM 

29.8 TO 4.9.17 

DR(

A)    

3160

/201

7 

10/0

8/20

17 

NIL DTD. 3.8.17 CANON 

REMINDER 

FOR 

RELEASE OF 

OUTSTANDIN

G PAYMENTS 

DR(

A)    

3161

/201

7 

10/0

8/20

17 

18(1)/MISC/CESTAT/

ALD/2015 DTD 9.8.15 

SH. ROHIT 

KUMAR 

SHUKLA, 

AR, ALLHD 

REQ. TO 

DEPUTE 

EXTRA 

STAFF 

SPS/MTS 

DR(

A)    

3162

/201

7 

10/0

8/20

17 

33/CESTAT/BANG/T

OUR DTD 3.8.17 

SH. 

SANTOSH 

KR. TIWARI, 

AR, 

BANGALOR

E 

REQ. FOR 

EXTENSION 

OF TOUR OF 

SH. N. RAJA, 

SPS 

DR(

A)    

3163

/201

7 

10/0

8/20

17 

NIL DTD. 10.8.17 

SH. ASHOK 

JINDAL, 

M|(J),CHAND 

APPL. FOR 

GRANT OF 

ADV OF 

TA/DA 

Acc

ount 

Secti

on 

   

3164

/201

7 

10/0

8/20

17 

NIL  
AR, 

CHENNAI 

BREAK UP OF 

CASES 

PENDING 

APPEALS FOR 

Tech

nical 

Offi

cer 

   



JULY 2017 

3165

/201

7 

10/0

8/20

17 

PJJ/2017 DTD 7.8.17 

SH. P.J. 

JOSEPH, SPS, 

MUMBAI 

UPLOADING 

OF ORDERS 

IN WEBSITE 

Com

pute

r 

Cell 

   

3166

/201

7 

10/0

8/20

17 

1/M(J)/SBCS/RO-

STAT/CESTAT/CHE

NNAI/2017 DTD 

7.8.17 

MS. 

SULEKHA 

BEEVI C.S. 

M(J), 

CHENNAI 

RESERVED 

ORDERS FOR 

JULY 2017 

PA 
   

3167

/201

7 

10/0

8/20

17 

NIL DTD. 7.8.17 

PA TO 

SH.DEVEND

ER 

SINGH,M(T), 

CHANDG 

RESERVED 

ORDER FOR 

JULY 17 

PA 
   

3168

/201

7 

10/0

8/20

17 

A-

45(3)/MISC/HQ/CHE/

16 DTD 9.8.17 

SH. L. 

MANOHAR, 

AR, 

CHENNAI 

CASES 

REPRESENTE

D BY 

LAKSHMIKU

MARAN AND 

SRIDHARAN 

PA 
   

3169

/201

7 

10/0

8/20

17 

TOUR/DELHI/M(J) 

DTD 8.8.17 

SH ASHOK 

JINDAL,M(J), 

CHANDG 

REQ FOR 

TOUR FROM 

25.9.17 TO 

29.9.17 

PA 
   

3170

/201

7 

10/0

8/20

17 

NIL DTD 8.8.17 

SH. C.J. 

MATHEW, 

M(T), 

MUMBAI 

Permission for 

pronouncement 
PA 

   

3171

/201

7 

10/0

8/20

17 

NIL DTD. 3.8.17 

CHANDIGAR

H DIRECT 

TAX 

PRACTITION

ER  

PENDENCY 

OF 

RESERVED 

ORDERS IN 

CHANDIGAR

H BENCH 

PA 
   

3172

/201

7 

10/0

8/20

17 

NIL 

SH. 

DEVENDER 

SINGH M(T), 

CHANDIGAR

H  

E/2146-

47,2554/2009 

PERMISSION 

FOR 

PRONOUNCE

MENT 

PA 
   

3173

/201

11/0

8/20
NIL DTD. 11.8.17 

SH. HARISH, 

LDC, 

TRF. REQ. 

FROM 

DR(

A)    



7 17 CHENNAI CHENNAI TO 

CHAND OR 

DELHI 

3174

/201

7 

11/0

8/20

17 

NIL 

CHANDRAK

ANTA, SPS, 

DELHI 

JOINING 

REPORT 

10.8.17 

DR(

A)    

3175

/201

7 

11/0

8/20

17 

30/PHYSICAL 

VERIF/ 

CESTAT/KOL/17 

DTD 11.8.17 

DR, 

KOLKATA 

PHYSICAL 

VERIFICATIO

N OF FILES 

DR(

A)    

3176

/201

7 

11/0

8/20

17 

33(1)/H.C. CASES/ 

CESTAT/ALLD/2016 

DTD 8.8.17 

SH. ROHIT 

KUMAR 

SHUKLA, 

AR, ALLHD 

ADV. BILL IN 

W.P. NO. 

354/2015 

DR(

A)    

3177

/201

7 

11/0

8/20

17 

A.50050/172/2017-

AD.1C DTD 4.8.2017 

UNDER 

SECRETARY, 

AD.1C,  

SUBMISSION 

OF ACTION 

TAKEN 

REPORT FOR 

ABOLITION 

OF POSTS 

DR(

A)    

3178

/201

7 

11/0

8/20

17 

CESTAT/MUM/DNP/

6 DTD. 11.8.17 

SH. D.N. 

PANDA, 

M(J), 

CHENNAI 

REQ. FOR 

COPY OF 

SERVICE 

BOOK &  

DR(

A)    

3179

/201

7 

11/0

8/20

17 

1/CESTAT/BANG/NS

P DTD 7.8.17 

SH. 

SANTOSH 

KR. TIWARI, 

AR, 

BANGALOR

E 

FORWARDIN

G OF 

TECHNICAL 

RESIGN OF 

N.S. PRADEEP 

DR(

A)    

3180

/201

7 

11/0

8/20

17 

DCE-III/CB/CON-

IV/VOL-II/28 DTD 

19.7.17 

O/O DEPUTY 

CHIEF ENG. 

ANDAMAN 

LAKSHADW

EEP 

HARBOUR 

WORKS 

APAR 

GRADING OF 

SH. 

AKHILESH 

RAJAK 

DR(

A)    

3181

/201

7 

11/0

8/20

17 

CESTAT/AHD/PER/5

8/2016/328 DTD 

4.8.17 

SH. UMA 

SHANKAR 

VERMA, AR, 

AHD 

DR. D.M. 

MISRA, M(J) 

R.H.-7/8, C.L. 

8/8, 9/8 

DR(

A)    

3182

/201

11/0

8/20
NIL DTD 9.8.17 

MS. ANITHA 

JAYAKUMA

LEAVE FROM 

7.8.17 TO 

DR(

A)    



7 17 R, SPS 11.8.17 

3183

/201

7 

14/0

8/20

17 

NIL  

MS. RANJU 

MADHRA, 

SPS, DELHI 

JOINING 

REPORT ON 

11.8.17 

DR(

A)    

3184

/201

7 

14/0

8/20

17 

CESTAT/EZB/LEAV

E/PKC/2016/2 DTD 

8.8.17 

SH. P.K. 

CHOUDHAR

Y, M(J), 

KOLKATA 

JOINING 

REPORT ON 

7.8.17 

DR(

A)    

3185

/201

7 

14/0

8/20

17 

NIL DTD. 11.8.17 

SH. ASHOK 

JINDAL, 

M(J), DELHI 

STATION 

LEAVE 

PERMISSION 

DR(

A)    

3186

/201

7 

14/0

8/20

17 

NIL DTD. 11.8.17 

SH. 

DEVENDER 

SINGH M(T), 

CHANDIGAR

H  

C.L. FOR 

14.8.17 

DR(

A)    

3187

/201

7 

14/0

8/20

17 

24(1)/ASST. 

ENGINEER/2-M 

SUB-

DIVISION/2017/203 

DTD. 11.8.17 

ASSTT. 

ENGINEER, 

CPWD, NEW 

DELHI 

LEAKAGE OF 

WATER IN 

ELECTRICAL 

PANEL ROOM 

DR(

A)    

3188

/201

7 

14/0

8/20

17 

NIL DTD. 11.8.17 

SH. 

KAILASH, 

STENO, 

CHANDG 

TRF. REQ. 

FROM 

CHANDIGAR

H TO DELHI 

DR(

A)    

3189

/201

7 

14/0

8/20

17 

NIL DTD. 11.8.17 

MS. BHANU 

MEHTA, 

STENO, 

DELHI 

C.L. FOR 

14.8.17 

DR(

A)    

3190

/201

7 

14/0

8/20

17 

NIL DTD. 11.8.17 

SH. 

DEVENDER 

SINGH M(T), 

CHANDIGAR

H  

STATION 

LEAVE 

DR(

A)    

3191

/201

7 

14/0

8/20

17 

NIL DTD. 11.8.17 

MS. 

CHANDER 

KANTA, SPS, 

DELHI 

INTIMATION 

REGARDING 

PURCHASE 

OF FLAT 

DR(

A)    

3192

/201

7 

14/0

8/20

17 

CESTAT/EZB/LEAV

E/PKC/2016/2 DTD 

11.8.17 

SH. P.K. 

CHOUDHAR

Y, M(), 

KOLKATA 

E.L. FOR 

14.8.17 

DR(

A)    



3193

/201

7 

14/0

8/20

17 

CESTAT/MUM/STAT

/17/616 DTD. 7.8.17 

SH. 

SUDHAKAR 

P. 

UDAVANT, 

AR, MUMBAI 

ORDER 

DESPATCH 

REPORT 

UPTO 4.8.17 

Com

pute

r 

Cell 

   

3194

/201

7 

14/0

8/20

17 

NIL DTD 28.7.17 

SH. UMA 

SHANKAR 

VERMA, AR, 

AHMD 

ORDER 

DESPATCH 

REPORT TILL 

28.7.17 

Com

pute

r 

Cell 

   

3195

/201

7 

14/0

8/20

17 

CESTAT/AHD/ESTT/

09/2016/327 DTD 

4.8.17 

SH. UMA 

SHANKAR 

VERMA, AR, 

AHMD 

WILLINGNES

S TO JOIN 

MUMBAI AS 

DATABASE 

AMINSTR. 

SHRI RAVI 

SHANKAR 

MISHRA 

Com

pute

r 

Cell 

   

3196

/201

7 

14/0

8/20

17 

NIL DTD. 4.8.17 

SH. UMA 

SHANKAR 

VERMA, AR, 

AHMD 

ORDER 

DESPATCH 

TILL 4.8.17 

Com

pute

r 

Cell 

   

3197

/201

7 

14/0

8/20

17 

D.NO. 

7460/2017/XIV/XIII 

DTD 2.8.17 

AR, SCI 
C.A. NO. 

9080/2017 

DR(

J)    

3198

/201

7 

14/0

8/20

17 

IV(16)/30/R/UDR/884/

2017 DTD 2.8.17 

JOINT 

COMMISSIO

NER, CGST 

COMMISSIO

NERATE, 

UDAIPUR 

REQ. FOR 

CERTIFIED 

COPY OF F.O. 

ST/54796/2016 

-CU (DB) DTD 

2.11.16 

DR(

J)    

3199

/201

7 

14/0

8/20

17 

280/06/2017-CX.8A 

DTD 8.8.17 

SENIOR 

ANALYST, 

CBEC 

(LEGAL 

CELL) 

W.P. NO. 

4551/2017 M/S 

SANTANI 

SALES ORG. 

VS. CESTAT 

DR(

J)    

3200

/201

7 

14/0

8/20

17 

D.NO. 

1624/2017/SEC.ELM 

DTD 18.7.2017 

ASSTT. 

REGISTRAR, 

SUPREME 

COURT 

SLP (CIVIL) 

018198 OF 

2017 

DR(

J)    

3201

/201

7 

17/0

8/20

17 

NIL DTD 17.8.17 
SH. PARMOD 

KUMAR, PA 

REQ. FOR AIR 

TICKETS TO 

ALLAH 

Acc

ount 

Secti

on 

   



3202

/201

7 

17/0

8/20

17 

NIL DTD 10.8.17 
MS. SUJA B., 

AR 

WITHDRAWA

L OF 

RESIGNATIO

N LETTER 

DR(

A)    

3203

/201

7 

17/0

8/20

17 

NIL DTD 14.8.17 

SH. ASHOK 

K. ARYA, 

M(T), DELHI 

APPLICATION 

FOR THE 

POST OF 

MEMBER IN 

NCDRC 

DR(

A)    

3204

/201

7 

17/0

8/20

17 

NIL DTD 19.7.17 
SH. N. RAJA, 

SPS, HYD 

TRF. REQ. 

FROM HYD. 

TO BANG 

DR(

A)    

3205

/201

7 

17/0

8/20

17 

NIL DTD 9.8.17 

MS. 

ARCHANA 

WADHWA, 

M(J), 

CHENNAI 

C.L FROM 

14.8 TO 

18.8.17 

DR(

A)    

3206

/201

7 

17/0

8/20

17 

CESTAT/EZB/LEAV

E/PKC/2016/2/1333 

DTD. 11.8.17 

SH. 

P.K.CHOUDH

ARY, M(J), 

KOLKATA 

E.L. FROM 

14.8.17 

DR(

A)    

3207

/201

7 

17/0

8/20

17 

NIL DTD 11.8.17 

SH. ASHOK 

JINDAL, 

M(J), CHAND 

STATION 

LEAVE  

DR(

A)    

3208

/201

7 

17/0

8/20

17 

A.50050/13/2017-VIG 

DTD 9.8.17 

SH. SUNIL 

KUMAR 

MEENA, U.S. 

(VIG.) 

ANNUAL 

SECTORAL 

REVIEW 

MEETING 

WITH CVOS 

DR(

A)    

3209

/201

7 

17/0

8/20

17 

NIL DTD 11.8.17 

SH. 

DEVENDER 

SINGH M(T), 

CHANDIGAR

H  

C.L. FOR 

14.8.17 

DR(

A)    

3210

/201

7 

17/0

8/20

17 

CESTAT/MUM/2016/

620 DTD 8.8.17 

SH. 

SUDHAKAR 

P. 

UDAVANT, 

AR, MUMBAI 

AFFIDAVIT 

IN THE CASE 

OF SH. P.J. 

JOSEPH 

DR(

A)    

3211

/201

7 

17/0

8/20

17 

NIL DTD 14.8.17 

SH. L.P. 

PANT, SPS, 

DELHI 

INTIMATION 

REG. 

PURCHASE 

OF FLAT 

DR(

A)    



3212

/201

7 

17/0

8/20

17 

COURT CASE/OM 

SHIV 

TRANSP/2017/2023 

DTD 11.8.17 

CPWD, 

ALLAHABA

D 

W.P. NO. 354 

OF 2015 OM 

SHIV 

TRANSPORT 

DR(

A)    

3213

/201

7 

17/0

8/20

17 

A.19011/03/2015-

AD.1C DTD 9.8.17 

UNDER 

SECRETARY, 

AD.1C,  

VIGILANCE 

CLEARANCE 

OF SH. 

ASHOK K. 

ARYA, M(T) 

DR(

A)    

3214

/201

7 

17/0

8/20

17 

2/6/2016-LEGAL(ND-

II) DTD 11.8.17 

UNDER 

SECRETARY, 

NR, SSC 

OA NO. 

4702/2015-

BIJENDER 

KUMAR VS 

SSC 

DR(

A)    

3215

/201

7 

17/0

8/20

17 

H.11017/42/2017-

AD.1C DATED 

02.08.2017 

UNDER 

SECRETARY, 

AD.1C,  

RAJYA 

SABHA D.NO. 

S5323 DTD 

10.8.17 

DR(

A)    

3216

/201

7 

17/0

8/20

17 

H.11016/96/2017-

AD.1C DATED 

2.8.2017 

UNDER 

SECRETARY, 

AD.1C,  

LOK SABHA 

DY.NO. 18462 

DTD. 9.8.17 

REG. 

VACANT 

POSTS IN 

RESERVED 

CATEGORY 

DR(

A)    

3217

/201

7 

17/0

8/20

17 

CIC/SB/C/2015/00011

9, 2015/000341 DTD 

14.8.17 

CIC 

NOTICE FOR 

HEARING ON 

5.9.17 

DR(

A) 
CPIO 

  

3218

/201

7 

17/0

8/20

17 

CIC/SB/C/2015/00016

4 DTD 14.8.17 
CIC 

NOTICE OF 

HEARING ON 

5.9.17 

DR(

A) 
CPIO 

  

3219

/201

7 

17/0

8/20

17 

1/CESTAT/BANG/AD

MN DTD 14.8.17 

SH. 

SANTOSH 

KR. TIWARI, 

AR, 

BANGALOR

E 

ENGAGEMEN

T OF 

RETIRED 

GOVT. 

SERVANTS 

ON 

CONTRACT 

BASIS 

DR(

A)    

3220

/201

7 

17/0

8/20

17 

NIL DTD 14.8.17 

SH. ASHOK 

K. ARYA, 

M(T), DELHI 

COMMUTED 

LEAVE FROM 

7.8.17 TO 

DR(

A)    



11.8.17 

3221

/201

7 

17/0

8/20

17 

NGP/PR.CCIT/ESTT-

II/S.B./CT/2017-

18/1634 DTD. 8.8.17 

ASSTT. 

COMMISSIO

NER OF 

INCOME 

TAX 

|(ADMN) 

REQ FOR 

SERVICE 

BOOK AND 

LPC OF SH. 

CHETAN 

THAKRAL, 

STENO 

DR(

A)    

3222

/201

7 

17/0

8/20

17 

NIL DTD 9.8.17 

COURT 

CASE/OM 

SHIV 

TRANSP/2017

/1989 DTD 

9.8.17 

ALLOT FOR 

OFFICE 

SPACE IN 

GPOA 

BUILDING AT 

34-A, M.G. 

MARG, 

ALLAHABAD 

DR(

A)    

3223

/201

7 

17/0

8/20

17 

H.11017/44/2017-CA 

CELLDATED 

7.8.2017 

UNDER 

SECRETARY, 

AD.1C,  

RAJYA 

SABHA 

STARRED Q 

257 FOR 

10.8.17 NON 

IMPLEMENTA

TION OF CAT 

ORDERS 

DR(

A)    

3224

/201

7 

17/0

8/20

17 

A.19014/7/2017-

AD.1C DTD 1.8.17 

UNDER 

SECRETARY, 

AD.1C,  

EXTENSION 

OF 

DEPUTATION 

SH. L. 

MANOHAR, 

AR 

DR(

A)    

3225

/201

7 

17/0

8/20

17 

18|(1)/MISC/CESTAT/

ALD/2015 DTD. 

9.8.17 

SH. ROHIT 

KUMAR 

SHUKLA, 

AR, ALLHD 

REQUEST TO 

DEPUTE 

EXTRA 

STAFF 

DR(

A)    

3226

/201

7 

17/0

8/20

17 

23/ESTT/AR/CESTAT

/09/1291/1324 DTD 

11.8.17 

SH. T.K. 

SARKAR, 

DR, 

KOLKATA 

LIFT 

OPERATION 

AT BAMBOO 

VILLA 

DR(

A)    

3227

/201

7 

17/0

8/20

17 

37(1)/OUTSOURCIN

G.GR-

C/CESTAT/ALD/15 

DTD 9.8.15 

SH. ROHIT 

KUMAR 

SHUKLA, 

AR, ALLHD 

REQUST FOR 

INCREASE OF 

OUTSOURCIN

G STAFF 

DR(

A)    

3228 17/0 NIL DTD 2.8.17 MS. EXTENSION DR(
   



/201

7 

8/20

17 

SHRADDHA 

MISHRA, 

STENO III 

OF JOINING 

DATE 

A) 

3229

/201

7 

17/0

8/20

17 

NIL DTD 9.8.17 

SH. T. 

VISWAPRAK

ASH, DR, 

MUMBAI 

SUBMISSION 

OF 

PARAWISE 

DETAILS IN 

CASE OF SH 

SUDHAKARA

N A. 

DR(

A)    

3230

/201

7 

17/0

8/20

17 

30/PHYSICAL/VERF/

CESTAT/KOL/2017/1

327 DTD 11.8.17 

SH. T.K. 

SARKAR, 

DR, 

KOLKATA 

PHYSICAL 

VERIFICATIO

N OF FILES-

2017 

DR(

A)    

3231

/201

7 

17/0

8/20

17 

NIL 

SH. RAKESH 

KUMAR, 

MTS, DELHI 

E.L. ON 

16.8.2017 

DR(

A)    

3232

/201

7 

17/0

8/20

17 

32(33)/MISC/VB-

HC/DR-ADMN 2016 

DTD 8.8.17 

SH. BINEESH 

KUMAR, DR, 

DELHI 

INQUIRY 

REPORT OF 

VANDANA 

BANDAR 

DR(

A) 

CHA

CKO   

3233

/201

7 

17/0

8/20

17 

NIL DTD 16.8.17 

SH. ASHOK 

JINDAL, 

M(J), CHAND 

ONE DAY 

HPL 14.8.17 

DR(

A)    

3234

/201

7 

17/0

8/20

17 

CESTAT/EZB/LEAV

E/PKC/2016 DTD 

16/8/17 

SH. P.K. 

CHOUDHAR

Y,M(J0, 

KOLKATA 

JOINING 

REPORT ON 

16.8.17 

DR(

A)    

3235

/201

7 

17/0

8/20

17 

NIL 
MS. JYOTI, 

LDC 

LEAVE FOR 3 

DAYS 

DR(

A)    

3236

/201

7 

17/0

8/20

17 

NIL DTD 5.7.17 

SH. RAJESH 

KATYAL, 

ADV 

O.A. NO. 

3149/13 SH. 

RAJ KUMAR 

VS UOI 

DR(

A)    

3237

/201

7 

17/0

8/20

17 

1/CESTAT/BANG/JU

DL DTD 11.8.17 

AR, 

BANGALOR

E 

PHYSICAL 

VERIF. 

REPORT 

DR(

A)    

3238

/201

7 

17/0

8/20

17 

NIL DTD 17.8.17 

SH. A 

MOHAN 

KUMAR, 

REGISTRAR 

LEAVE ON 

24.8.17 AND 

25.8.17 

DR(

A)    



3239

/201

7 

17/0

8/20

17 

NIL DATED 17.8.17 

SH. D.N. 

PANDA, 

M(J), 

MUMBAI 

PERMISSION 

FOR 

RELISTING 

PA 
   

3240

/201

7 

17/0

8/20

17 

NIL DTD 17.8.17 

SH. 

DEVENDER 

SINGH M(T), 

CHANDIGAR

H  

Permission for 

pronouncement 
PA 

   

3241

/201

7 

18/0

8/20

17 

A.12026/08/2017-

AD1C DTD 7.8.17 

UNDER 

SECRETARY, 

AD.1C,  

FILLING UP 

OF POST OF 

MEMBER (T) 

IN CESTAT 

Com

pute

r 

Cell 

   

3242

/201

7 

18/0

8/20

17 

NIL DTD 10.8.17 

SH. T. 

VISWAPRAK

ASH, DR, 

MUMBAI 

OUTSTANDIN

G DUES 

Com

pute

r 

Cell 

   

3243

/201

7 

18/0

8/20

17 

1/2017-18 DR, MUMBAI 

SHAH 

JITENDER 

CHUNILAL 

FAA ORDER 

CPI

O    

3244

/201

7 

18/0

8/20

17 

CE-20/DEMAND/R-

22/DIV-V/01/2010 

DTD 31.7.17 

ASSTT. 

COMMISSIO

NER, DELHI 

CESTAT M.O. 

55062-

55064/2014 & 

SO 55065-

55066/14-

EX(DB) 

PRESENT 

STATUS 

AR/

Exci

se 
   

3245

/201

7 

18/0

8/20

17 

III(20)ARC/CESTAT/

MCO/77/2017/13194 

DTD 10.8.17 

COMMISSIO

NER, CGST & 

CENTRAL 

EXCISE, 

INDORE 

REPLY IN 

APPEAL NO. 

E/50950/2017-

EX 

Tech

nical 

Offi

cer 

   

3246

/201

7 

18/0

8/20

17 

III(20/ARC/MCO/283/

2016/12959 DTD 

10.8.17 

COMMISSIO

NER, CGST & 

CE INDORE 

REPLY IN 

A.NO. 

ST/52931/2016 

Tech

nical 

Offi

cer 

   

3247

/201

7 

18/0

8/20

17 

III(20)/ARC/CESTAT/

MCO/28/2017/12967 

DTD 10.8.17 

COMMISSIO

NER, CGST, 

INDORE 

REPLY IN 

A.NO. 

ST/50628/2017-

EX 

Tech

nical 

Offi

cer 

   

3248 18/0 III(20)/ARC/MCO/271 COMMISSIO REPLY IN Tech
   



/201

7 

8/20

17 

/2016/12802 DTD 

9.8.17 

NER, CGST, 

INDORE 

A.NO.ST/5288

5/2016-CU 

nical 

Offi

cer 

3249

/201

7 

18/0

8/20

17 

IV(16)/R/43/2017/805 

DTD 9.8.17 

ADDL. 

COMMISION

ER, JAIPUR 

DEPTT. 

APPEALIN 

O.A. 183-

187/ST/JPR/20

17 

Tech

nical 

Offi

cer 

   

3250

/201

7 

18/0

8/20

17 

1/MISC/GD/ADC/201

6/551 DTD 16.8.17 

SH. GOVIND 

DIXIT, 

ADDL. 

COMMSSR, 

DELHI 

FREQUENT 

ADJ. 

WITHOUT 

VAKALATNA

MA 

DR(

J)    

3251

/201

7 

18/0

8/20

17 

1/10/CESTAT/CHD-

2015-ADMN DTD 

10.8.17 

CESTAT, 

CHANDIGAR

H 

REQ. FOR TA 

ADVANCE 

ON TOUR IN 

R/O ASHOK 

JINDAL, M(J) 

Acc

ount 

Secti

on 

   

3252

/201

7 

18/0

8/20

17 

NIL DTD 16.8.17 

SH. ASHOK 

K. ARYA, 

M(T), DELHI 

REQ. FOR 

TA/DA ADV. 

Acc

ount 

Secti

on 

   

3253

/201

7 

18/0

8/20

17 

NIL DTD 18.8.17 

SPS TO M(T-

V.PADMANA

BHAN), 

DELHI 

LTC BILL 

Acc

ount 

Secti

on 

   

3254

/201

7 

21/0

8/20

17 

DO NO. 

TOUR/DELHI/M(J) 

ASHOK 

JINAL, M (J) 

Regarding tour 

on 25.09.17 
PA 

   

3255

/201

7 

21/0

8/20

17 

19/ESTT/CESTAT/60/

10/1331 

T.K.SARAKA

R, DR,KOL 

Tour of 

President 
PA 

   

3256

/201

7 

21/0

8/20

17 

CESTAT/AHD/MISC/

ORDER SEC./332 

US VERMA, 

AR, 

AHMEDABA

D 

list of cases 

represented by 

VLK/VS Law 

PA 
   

3257

/201

7 

21/0

8/20

17 

ST/178/2006 

MS. S. 

MEENAKSHI 

SUNDARAM, 

FCA 

Sharing 

experience in 

the functioning 

of CESTAT, 

Chennai 

PA 
   

3258

/201

21/0

8/20

E/1068/07 

MUME/88652/14, 

SUDHAKAR 

UDAVANT, 
status of appeal PA 

   



7 17 MUM AR, MUM 

3259

/201

7 

21/0

8/20

17 

EXCISE/CESTAT/201

7 DT 10.8.17 

S.K.TIWARI, 

AR, 

BANGALOR

E 

Constitution of 

Larger Bench In 

case of M/s 

Wipro Ltd 

PA 
   

3260

/201

7 

21/0

8/20

17 

10.8.17 

MS. 

SULEKHA 

BEEVI C.S. M 

(J) 

clubbing of 

appeals -

connected/ident

ical issues 

PA 
   

3261

/201

7 

21/0

8/20

17 

8.8.17 

C J 

MATHEW, 

MEMBER (T) 
 

PA 
 

permissio

n for 

pronounc

ement of 

orders 

 

3262

/201

7 

21/0

8/20

17 

36(1)/MISC/JUDICIA

L?CESTAT/ALLD201

6 

R.K.SHUKLA 
Notice 

regarding DB 
PA 

   

3263

/201

7 

21/0

8/20

17 

LETTER 10.8.17 

MS. 

ARCHANA 

WADHWA, 

M (J) 

note regarding 

SM cases 
PA 

   

3264

/201

7 

21/0

8/20

17 

14.8.17 

SH. D. N. 

PANDA 

MEMBER (J) 

Regarding 

speedy disposal 

of appeals 

PA 
   

3265

/201

7 

21/0

8/20

17 

A.45(3)/MISC/HQ-

JUDICIAL)/CHE/2016 

SH L 

MANOHAR, 

AR, 

CHENNAI 

list of decided 

cases 

represented by 

M/s 

Lakshmikumara

n & Sridharan 

Law Firm 

PA 
   

3266

/201

7 

21/0

8/20

17 

NOTE DATED 

17.08.2017 

SH.PARMOD 

KUMAR, PA 

bookingof air 

tkts 

DR(

A)    

3267

/201

7 

21/0

8/20

17 

CIVIL APPEAL 

9423/17 

SUPREME 

COURT OF 

INDIA 

certified copy 

of petition 

ST/52174/14 

DR(

J)    

3268

/201

7 

21/0

8/20

17 

CIVIL APPEAL 

10203/2017 

SUPREME 

COURT OF 

INDIA 

certified copy 

appeal 

ST/227/08 

DR(

J)    

3269

/201

21/0

8/20

CIVIL APPEAL 5139-

5141/2015 

SUPREME 

COURT OF 

certified copy 

of appeal in 

DR(

J)    



7 17 INDIA E/2536-2537 & 

2725/01 

3270

/201

7 

21/0

8/20

17 

A.50050/33/2014-

AD.IC(CESTAT) DT. 

8.8.17 

SH. 

S.BHOWMIC

K, UR, 

DEPTT. OF 

REVENUE 

forwarding of 

grievance 

registration no 

PMOPG?D/201

7/0200764 of 

Sh. S.P.Goyal 

DR(

J)    

3271

/201

7 

21/0

8/20

17 

VIII(HQ)10/ACE/REV

IEW/90/2017/7611 

ASSISTANT 

COMMISSIO

NER 

(REVIEW) 

O/O OF 

CC,NEW 

DELHI 

 

DR(

J)  

Request 

for 

certified 

copy of 

Final 

Order 

No.C/A/5

0468/201

7-CU 

 

3272

/201

7 

21/0

8/20

17 

IV(16)/R/MISC/CORR

/UDR/01/2016 

SH. 

PEEYOUSH 

BHATI, JT. 

COMMISSIO

NER,O/O 

CGST 

reg. certified 

copy of order 

A/54231/15, 

ST/A/55317/16-

CU 

DR(

J)    

3273

/201

7 

21/0

8/20

17 

1GL-2/SCN/SAN/R-

23/18/08-09/4471/78 

AC,CGST, 

DELHI WEST 

regrading status 

of E/1376-

1378/10 

DR(

J)    

3274

/201

7 

21/0

8/20

17 

7.8.17 

SH. 

S.K.TIWARI, 

AR, 

BANGALOR

E 

statement for 

dispatch of 

orders 31.7.17 

to 4.8.17 

Com

pute

r 

Cell 

   

3275

/201

7 

21/0

8/20

17 

16.8.17 

DINESH 

GOYAL, 

PROP  

appeal 

STapeeal 

Tech

nical 

Offi

cer 

   

3276

/201

7 

22/0

8/20

17 

ST/610-613/2012-CU 

SH. PATRI 

KODANDA 

RAM 

Munjal Showa 
DR(

J)    

3277

/201

7 

22/0

8/20

17 

GST/SOUTH/REV/FI

LE TRANSFER/2017-

18 

MS.SUCHITA 

SHARMA 

Forwarding of 

CESTAT orders 

DR(

J)    

3278

/201

22/0

8/20
10.8.2017 

MS. 

SULEKHA 

clubbing/bunchi

ng of appeals of 

DR(

J)    



7 17 BEEVI C.S. M 

(J) 

connected 

issues 

3279

/201

7 

22/0

8/20

17 

E/1125/07,E/1221/07 

AR, 

CHANDIGAR

H 

transfer of 

appeals 

DR(

J)    

3280

/201

7 

22/0

8/20

17 

IV(16)R/MISC/3/2017/

867 

DR. 

S.L.MEENA, 

PR. 

COMMISSIO

NER,CGST, 

JAIPUR 

copy of 

certified final 

orderno. 

A/55700/2016E

X(DB) 

DR(

J)    

3281

/201

7 

22/0

8/20

17 

300/2016/SC/SEC-

XIV 

SUPREME 

COURT OF 

INDIA 

ST/206/2010 
DR(

J)    

3282

/201

7 

22/0

8/20

17 

36/(1)/MISC 

JUDICIAL/CESTAT/

ALD 2015 DT. 18/8/17 

AR, 

ALLAHABA

D 

notice 
DR(

J)    

3283

/201

7 

22/0

8/20

17 

E/2311/2012 

RAVINDER 

NARAIN, 

ADVOCATE 

Application for 

inspection files 

AR/

Exci

se 
   

3284

/201

7 

22/0

8/20

17 

CESTAT/AHD/10/201

6/338 

AR,AHMEDA

BAD 

TA/DA of 

Sh.Mansukh N 

Parmer 

Acc

ount 

Secti

on 

   

3285

/201

7 

22/0

8/20

17 

17/8/17 

SPS TO SH. 

M.V.RAVIND

ARAN, M(J) 

TA/DA claim 

of Member (J) 

Acc

ount 

Secti

on 

   

3286

/201

7 

22/0

8/20

17 

59/PERSN/CESTAT/K

OL/2015/1344 

SH.T.K.SARK

AR,DR, KOL 

CGEGIS of Sh 

Harish Kuar, 

Thakur< M(T) 

Acc

ount 

Secti

on 

   

3287

/201

7 

22/0

8/20

17 

24/(1)/TFR 

FILE/CESTAT/ALD 

2015 DT 22/8/17 

AR/ALLAHA

BAD 

regarding 

verification of 

appeal 

AR/

SM    

3288

/201

7 

22/0

8/20

17 

17/8/17 

TARSEM 

KANSEL, 

CROWN 

MILK 

SPECIALITIE

S 

Reply/Submissi

ons regarding 

defect 

Tech

nical 

Offi

cer 

   

3289 22/0 01/04/CIRCULAR/CE AR, Weekly report Com
   



/201

7 

8/20

17 

STAT/2014 AHMEDABA

D 

as per circular 

datted 16/8/17 

pute

r 

Cell 

3290

/201

7 

22/0

8/20

17 

22.08.2017 

MS.TANVI 

PRAVEEN, 

LUTHRA 

&LUTHRA 

LAW OFFICE 

inpection of file 

AD/51397/2017 

DR(

J)    

3291

/201

7 

22/0

8/20

17 

16.8.2017 

SH. M. 

M.DHAMOD

HAR 

intimation 

regarding 

completion of 

transaction 

under rule 18(2) 

of CCS 

(Conduct 

)Rules, 1964 

DR(

A)    

3292

/201

7 

22/0

8/20

17 

CESTAT/(EZB)/LEA

VE/PKC/2016/2/1339 

SH. 

P.K.CHOUDH

ARY 

joining report 
DR(

A)    

3293

/201

7 

22/0

8/20

17 

EARNED LEAVE 

APPLICATION 

MS. BHANU 

MEHTA, PA 

2 dyas EL 

21.8.17,22.8.17 

DR(

A)    

3294

/201

7 

22/0

8/20

17 

JOINING REPORT 

M.ANITHA 

JAYAKUMA

R, SPS 

joining report 
DR(

A)    

3295

/201

7 

22/0

8/20

17 

APPLICATION DT 

17.8.17 

SH. ASHOK 

K. ARYA 

M(T) 

Application for 

the position of 

Administrative 

Member AFT 

DR(

A)    

3296

/201

7 

22/0

8/20

17 

17/8/17 (783/PRE/17) 

SH. 

M.V.RAVIND

RAN, M(J) 

CL 11/8/17 

&14/8/17 

DR(

A)    

3297

/201

7 

22/0

8/20

17 

EL 

SEEMA 

SADANA, 

SPS 

EL from 

21.8.17-25.8.17 

DR(

A)    

3298

/201

7 

22/0

8/20

17 

EL APPLICATION 

MS RANJU 

MADHRA, 

PA 

EL 21.8.17 & 

22.8.17 

DR(

A)    

3299

/201

7 

22/0

8/20

17 

EL APPLICATION 

SH. S. K. 

MOHANTY 

M(J) 

7.8.17to 11.8.17 

EL 

DR(

A)    

3300 22/0 04/CESTAT/HYD/KS/ SH. KRIPA joining report of DR(
   



/201

7 

8/20

17 

15 DATED 08.08.2017 SHANDER, 

AR, 

HYDERABA

D 

AR A) 

3301

/201

7 

22/0

8/20

17 

CESTAT/AHD/PER/5

8/2016/341 

U S VERMA, 

AR, AHD 

forwarding of 

application of 

Dr.D.M.Misra, 

M(J) 

DR(

A)    

3302

/201

7 

22/0

8/20

17 

CESTAT/MUM/DKV/

2011/639 
DR,MUMBAI 

Authorization 

of Sh. 

S.P.Udavant, 

AR 

DR(

A)    

3303

/201

7 

22/0

8/20

17 

16.8.17 

SH.V 

RAMGOPAL, 

STENO 

Representation 

of Sh N.Raja, 

SPS 

DR(

A)    

3304

/201

7 

22/0

8/20

17 

30/PHYSICAL 

VERIFICATION/CES

TAT/KOL/2017/1341 

DR, 

KOLKATTA 

physical 

verification of 

file reg 

DR(

A)    

3305

/201

7 

22/0

8/20

17 

01/CESTAT/BANG/J

UDL DT 21108.2017 
AR, BANG 

Report for 

physical 

verification 

DR(

A)    

3306

/201

7 

22/0

8/20

17 

01/CESTAT/BANG/J

UDL DT 18/8.2017 
AR, BANG 

Report for 

present status of 

appeals 

DR(

A)    

3307

/201

7 

22/0

8/20

17 

H-11016/106/2017-CA 

CELL 

SH.S.BHOW

MICK, US 

Lok Sabha 

Starred 

Question 3833 

doe 9.8.17 

DR(

A)    

3308

/201

7 

22/0

8/20

17 

A.32022/1/2015-

SO(CA) 

SH.BHOWMI

CK, US 

Placement of Sh 

Ramesh D 

Sondulkar, Staff 

Car Driver 

DR(

A)    

3309

/201

7 

22/0

8/20

17 

AIR INDIA INVOICE AIR INDIA 

invocies 

DEL/P/6896038

55/2018 dt. 

20.7.2017 

DR(

A)    

3310

/201

7 

22/0

8/20

17 

16/8/2017 
SH. ASHOK 

JINDAL, M(J) 

HPL for one 

day 

DR(

A)    

3311

/201

7 

22/0

8/20

17 

CESTAT/MUM/DNP/(

6) 

SH. D. N. 

PANDA 

MEMBER (J) 

regarding a 

copy of service 

copy 

DR(

A)    



3312

/201

7 

22/0

8/20

17 

402/CESTAT/CHE/20

17 

AR, 

CHENNAI 

Pendency of 

appeal 

DR(

A)    

3313

/201

7 

22/0

8/20

17 

A-50050/13/2017-VIG 

DT. 18.8.17 

SH. LALIT 

WADHWA, 

DS, PERS 

Annual sectoral 

review meeting 

DR(

A)    

3314

/201

7 

22/0

8/20

17 

3/3/2017-P&P-

I(VOL.II) 

STAFF 

SELECTION 

COMMISSIO

N 

online vacancy 

collection 

DR(

A)    

3315

/201

7 

22/0

8/20

17 

PB/5/7//87-ESTT.II 

(PENSION 

CASE)15747/A 

CAT 

CGEGIS in r/o 

Sh. Raja Ram, 

Peon 

DR(

A)    

3316

/201

7 

22/0

8/20

17 

296/41/2016-

CX.9(CPGRAMS) 

MS. 

HEMAMBIK

A R PRIYA, 

COMMISSIO

NER 

COORDCBEC 

forwarding of 

grievence No 

PMOPG/E/201

7/00200764 

PA 
   

3317

/201

7 

22/0

8/20

17 

20238/2017/SEC-XIV SCI ST/406/12 DB 
DR(

J)    

3318

/201

7 

22/0

8/20

17 

20223/2017/SEC-XIV SCI ST/53922/2014 
DR(

J)    

3319

/201

7 

22/0

8/20

17 

19729/17/SC/SEC>XI

V 
SCI 

E/58188.,58189

,58222/13 

DR(

J)    

3320

/201

7 

23/0

8/20

17 

RTI/P-

195/9494/15/R21973 

DTD 22.8.17 

SH. R.K. JAIN 

FORWARDIN

G OF CIC 

DECISION 

DTD 21.8.17 

DR(

A)    

3321

/201

7 

23/0

8/20

17 

NIL  

SH. R.K. 

SINGH, 

RETD. 

MEMBER 

REQUEST 

FOR 

CONDONATI

ON OF 

DELAY IN 

SUBMISSION 

OF TA CLAIM 

DR(

A)    

3322

/201

7 

23/0

8/20

17 

NIL DTD 17.8.17 

SH. M.V. 

RAVINDRAN

, M(J),HYD 

C.L.-11.8.17 

AND 14.8.17 

DR(

A)    



3323

/201

7 

23/0

8/20

17 

NIL 

SH. SIYA 

RAM, 

CHOWKIDA

R 

REQ. 

REGARDING 

CHANGE IN 

NIGHT DUTY 

DR(

A)    

3324

/201

7 

25/0

8/20

17 

NIL DTD 23.8.17 
SH. SUNIL 

KUMAR, T.O 

NOC FOR 

PARTICIPATI

ON IN 

TREKKING 

AND SCL 

DR(

A)    

3325

/201

7 

25/0

8/20

17 

NIL 

SH. 

RAJENDER 

PRASAD, 

A.O 

1/2 DAY C.L. 

FOR 23.8.17 

DR(

A)    

3326

/201

7 

25/0

8/20

17 

NIL 

MS. RANJU 

MADHRA, 

SPS, DELHI 

JOINING 

REPORT ON 

23.8.17 

DR(

A)    

3327

/201

7 

25/0

8/20

17 

CESTAT/MUM/CNP(

13) DTD 24.8.17 

SH D.N. 

PANDA, 

M(J), MUM 

TRANSFER 

OF CASE 

30/SW/2016 

DR(

A)    

3328

/201

7 

25/0

8/20

17 

NIL DTD 22.8.17 

SH. ANIL G. 

SHAKKARW

A, M(T), 

ALLAHABA

D 

R.H. 18.10 

AND 20.10.17 

DR(

A)    

3329

/201

7 

25/0

8/20

17 

NIL 

SH. ANIL G. 

SHAKKARW

AR,M(T), 

ALLAHAD 

E.L. 13.11.17 

TO 24.11.17 

DR(

A)    

3330

/201

7 

25/0

8/20

17 

OA-

1439/15/ANJANI/15-

16 DTD 10.8.17 

SH. DULI 

CHAND, 

SCGC 

REQ. FOR 

PAYMENT 

DR(

A)    

3331

/201

7 

25/0

8/20

17 

NIL 

SH. RAHUL 

KR. 

KANOJIA 

REQ. FOR 

INCREASE IN 

WASHING 

RATES 

DR(

A)    

3332

/201

7 

25/0

8/20

17 

CIC/CBECE/A/2016/2

99179 DTD 18.8.17 
CIC 

NOTICE OF 

HEARING ON 

12.9.2017 

CPI

O    

3333

/201

7 

25/0

8/20

17 

IV(16)R/MISC/3/2017/

868 DTD 18.8.17 

PR. 

COMMISSIO

NER, JAIPUR 

F.O. NO. 

55700/EX(DB) 

DR(

J)    

3334 25/0 1580/2017/HC/LIT SUPERIINTE SANTANI DR(
   



/201

7 

8/20

17 

DTD 4.8.17 NDENT 

LEGAL 

SALES ORG 

VS CESTAT 

J) 

3335

/201

7 

25/0

8/20

17 

D.NO. 

16123/2017/XIV/XIII 

DTD. 12.8.17 

SCI 
C.A. NO. 8968-

8970 OF 2017 

DR(

J)    

3336

/201

7 

25/0

8/20

17 

NIL DTD 18.8.17 

SH. 

SUDHAKAR 

P. 

UDAVANT, 

AR, MUMBAI 

PRESENT 

STATUS OF 

E/1068/07 

PA 
   

3337

/201

7 

25/0

8/20

17 

12-72/CESTAT/CPIO-

ND/VPP/2017 DTD 

22.8.17 

CPIO 
RTI I.D. 12-

72/2017 
PA 

   

3338

/201

7 

25/0

8/20

17 

NIL DTD 23.8.17 

SH. 

C.J.MATHEW

, M(T), MUM 

Permission for 

pronouncement 
PA 

   

3339

/201

7 

25/0

8/20

17 

RTI/P-

195/9806/16/R21979 

DTD 22.8.17 

SH. R.K. JAIN 

CIC ORDER 

DATED 

12.6.17 

PA 
   

3340

/201

7 

25/0

8/20

17 

RTI/P-

537/6777/13/R21978 

DTD 22.8.17 

SH. R.K. JAIN 

CIC ORDER 

DATED 

19.7.17 

PA 
   

3341

/201

7 

25/0

8/20

17 

RTI/P-

537/8318/14/R21977 

DTD 22.8.17 

SH. R.K. JAIN 

CIC ORDER 

DATED 

19.7.17 

PA 
   

3342

/201

7 

28/0

8/20

17 

NIL DTD. 28.8.17 

SH. ASHOK 

JINDAL, 

M(J), DELHI 

REQ. FOR 

ARRANGEME

NT OF A 

PERSON TO 

RAILWAY 

STATION  

DR(

A)    

3343

/201

7 

28/0

8/20

17 

NIL DTD 28.8.17 

SH. ASHOK 

JINDAL, 

M(J), DELHI 

COMPLAINT 

WITH 

REGARD TO 

VEHICLE TO 

MEMBER (J) 

DR(

A)    

3344

/201

7 

28/0

8/20

17 

NIL DTD. 24.8.2017 

SH. D.N. 

PANDA, 

M(J), MUM 

REQ. FOR 

RELISTING 

OF APPEALS 

C/499/2005, 

ST/81,82/2006,

C/224/2007, 

C/239/2008  

PA 
   



3345

/201

7 

28/0

8/20

17 

CESTAT/AHD/ADM

N/10/2012/348 DTD 

21.8.17 

SH. UMA 

SHANKAR 

VERMA, AR, 

AHMD 

LTC HOME 

TOWN CLAIM 

OF 

PRIYABRAT 

MISRA, S/O 

DR. DM 

MISRA, M(J), 

AHMD 

Acc

ount 

Secti

on 

   

3346

/201

7 

28/0

8/20

17 

E/1125, 1221/2007 

DTD 22.8.17 

ASSTT. 

REGISTRAR, 

CHANDIGAR

H 

TRF OF A.NO. 

E/1220, 

1222/2007 

AR/

Exci

se 
   

3347

/201

7 

28/0

8/20

17 

NIL DTD 28.8.17 

SH. B. 

RAVICHAND

RAN, M(T), 

DELHI 

C.L. FOR 

18.9.2017  

DR(

A)    

3348

/201

7 

28/0

8/20

17 

NIL DTD. 28.8.17 

SH. B. 

RAVICHAND

RAN, M(T), 

DELHI 

C.L. ON 

30.8.2017 

DR(

A)    

3349

/201

7 

28/0

8/20

17 

NIL DTD 23.8.17 
SH RAJ PAL 

SINGH 

ENGAGEMEN

T OF RETD. 

GOVT. 

SERVANT  

DR(

A) 

(UNS

IGNE

D 

COP

Y) 

  

3350

/201

7 

28/0

8/20

17 

1/CESTAT/BANG/NR 

DTD 21.8.17 

SH. 

SANTOSH 

KR. TIWARI, 

AR, 

BANGALOR

E 

FORWARDIN

G OF JOINING 

REPORT OF 

SH.N. RAJA 

21.8.17 

DR(

A)    

3351

/201

7 

28/0

8/20

17 

CESTAT/EZB/LEAV

E/PKC/2016/2 DTD 

24.8.17 

SH. 

P.K.CHOUDH

ARY, M(|J), 

KOLKATA 

E.L. 28.8.17 TO 

29.8.17 

DR(

A)    

3352

/201

7 

28/0

8/20

17 

4/CESTAT/HYD/NR/1

5/203 DTD 18.8.17 

SH. KRIPA 

SHANKAR, 

AR, HYD 

RELIEVING 

ORDER OF 

SHRI N. RAJA, 

SPS 

DR(

A)    

3353

/201

7 

28/0

8/20

17 

NIL 

SH. 

MOHINDER 

SINGH, DR, 

DELHI 

E.L. 23.8.17 TO 

25.8.17 AND 

JOINING ON 

28.8.18 

DR(

A)    



3354

/201

7 

28/0

8/20

17 

611/CEGAT/MAS/200

2 VOL-III DTD 

21.8.17 

SH. L. 

MANOHAR, 

AR, 

CHENNAI 

PRELIMINAR

Y ESTIMATE 

FOR ADDL. 

POWER 

SOCKET 

DR(

A)    

3355

/201

7 

28/0

8/20

17 

1/CESTAT/BANG/AP

AR DTD 21.8.17 

ASSTT. 

REGISTRAR, 

BANG 

APAR 2016-17, 

SMT. P.K. 

NEELA 

REDDY AND 

INDIRA 

SHIROORKAR

, STENO 

DR(

A)    

3356

/201

7 

28/0

8/20

17 

18(1)/MISC/CESTAT/

ALD/2015 DTD 

18.8.17 

SH. ROHIT 

KUMAR 

SHUKLA, 

AR, ALLHD 

REQ. FOR 

MTS 

DR(

A)    

3357

/201

7 

28/0

8/20

17 

CIC/CBECE/A/2016/2

99178-BJ  
CIC ORDER 

DR(

A) 

COM

PUTE

R 

SECT

ION 

  

3358

/201

7 

28/0

8/20

17 

CESTAT/MUM/STAT

/2017/645 DTD 

21.8.17 

SH. 

SUDHAKAR 

P. 

UDAVANT, 

AR, MUMBAI 

ORDER 

DESPATCH 

REPORT 11.8 

AND 18.8.17 

Com

pute

r 

Cell 

   

3359

/201

7 

28/0

8/20

17 

NIL 

SH. 

SANTOSH 

KR. TIWARI, 

AR, 

BANGALOR

E 

STAT OF 

DESPATCH 

OF ORDERS 

TILL 18.8.17 

Com

pute

r 

Cell 

   

3360

/201

7 

28/0

8/20

17 

NIL DTD 21.8.17 

NUANCE 

DRAGON 

DICTATION 

SOLUTION 

DEMONSTRA

TION FOR 

DRAGON 

LEGAL 

DICTATION 

SPEECH 

Com

pute

r 

Cell 

   

3361

/201

7 

28/0

8/20

17 

NIL DTD 18.8.17 

SH. UMA 

SHANKAR 

VERMA, AR, 

AHMD 

WEEKLY 

DESPATCH 

ORDER TILL 

18.8.17 

Com

pute

r 

Cell 

   

3362 28/0 CIC/CBECE/A/2016/2 CIC ORDER PA 
   



/201

7 

8/20

17 

99176-BJ 

3363

/201

7 

28/0

8/20

17 

12-

76/CESTAT/CPIO/VP

P/2017 DTD 24.8.17 

CPIO 
I.D. NO. 12-

76/2017 
PA 

   

3364

/201

7 

28/0

8/20

17 

E/53884/14, E/87-

88/2016 

AR, CESTAT, 

CHANDIGAR

H 

REQ. FOR 

CONSTITUTI

ON OF 

BENCH 

PA 
   

3365

/201

7 

28/0

8/20

17 

12-

75/CESTAT/CPIO/VP

P/2017 DTD 24.8.17 

SH. R.K. JAIN 
ID NO. 12-

75/2017 
PA 

   

3366

/201

7 

29/0

8/20

17 

24(1)/TRF. 

FILE/CESTAT/ALD/2

015 

SH. ROHIT 

KUMAR 

SHUKLA, 

AR, ALLHD 

REG. 

VERIFICATIO

N OF 

TRANFD. 

APPEALS 

DR(

J)    

3367

/201

7 

29/0

8/20

17 

D.NO. 

16160/2017/SEC-XIV 

DTD. 11.8.17 

SCI 
C.A. NO. 

10433/2017 

DR(

J)    

3368

/201

7 

29/0

8/20

17 

D.NO. 

12961/2017/SEC-XIV 

DTD 16.8.17 

SCI 
C.A. NO. 

9925/2017 

DR(

J)    

3369

/201

7 

29/0

8/20

17 

36(1)/MISC/JUDL/AL

D/2015 DTD 23/8/17 

SH. ROHIT 

KUMAR 

SHUKLA, 

AR, ALLHD 

A.NO. 3/3335-

43/2006 

DR(

J) 

AR 

(|EXC

ISE) 
  

3370

/201

7 

29/0

8/20

17 

NIL 

SH. 

SUDHAKAR 

P. 

UDAVANT, 

AR, MUMBAI 

TRF. OF A.NO. 

ST/87763, 

87695/16 

DR(

J)    

3371

/201

7 

29/0

8/20

17 

D.NO. 

19541/17/SC/SEC.XIV 

DTD 19.8.17 

SCI 
C.A. NO. 

10606 OF 2017 

DR(

J)    

3372

/201

7 

29/0

8/20

17 

D.NO. 

3302/16/SC/XIV DTD 

22.8.17 

SCI 
C.A. NO. 4842-

4844 OF 2015 

DR(

J)    

3373

/201

7 

29/0

8/20

17 

3/3/2017-P&P-II DTD 

21.8.17 

UNDER 

SECRETARY, 

SSC 

COLLECTION 

OF ONLINE 

VACANCIES 

FOR JUNIOR 

DR(

A)    



HINDI 

TRANSLATO

R 

3374

/201

7 

29/0

8/20

17 

NIL 

SH. BINEESH 

KUMAR K.S., 

DR, DELHI 

E.L. FROM 

21/8 TO 

23/8/17 

DR(

A)    

3375

/201

7 

29/0

8/20

17 

II/20/1/2017/892 DTD 

22.8.17 

ASSTT. 

COMMISSIO

NER, 

KANNUR 

RELIEF 

REPORT OF 

SH.C. MANOJ 

KUMAR 

DR(

A)    

3376

/201

7 

29/0

8/20

17 

18(1)/MISC/CESTAT/

ALD/2015-PART-II 

SH. ROHIT 

KUMAR 

SHUKLA, 

AR, ALLHD 

INFORMATIO

N FOR 

SAMPARK 

DR(

A)    

3377

/201

7 

29/0

8/20

17 

CH/74/2014/HC/LIT 

DTD 28.8.17 

MINISTRY 

OF LAW & 

JUSTICE, 

LITIGATION 

WP(C)NO.1000

/15 UOI VS. 

SKV 

DR(

A)    

3378

/201

7 

29/0

8/20

17 

C.18017/4/2014-

AD.1C(CESTAT) 

DTD 24.8.17 

UNDER 

SECRETARY, 

AD.1C,  

ORDER OF 

CAT IN 

MANAS VS 

UOI O.A. 2897 

OF 2013 

DR(

A)    

3379

/201

7 

29/0

8/20

17 

NIL DTD. 23.8.17 

SH. MUKESH 

GUPTA, AR, 

CHANDIGAR

H 

E.L. 8.8.17 TO 

10.8.17 AND 

JOINING 

REPORT DTD 

11.8.17 

DR(

A)    

3380

/201

7 

29/0

8/20

17 

A.50050/3/2014-

AD.1C(CESTAT) 

DTD 24.8.17 

UNDER 

SECRETARY, 

AD.1C,  

ALLOTMENT 

OF SPACE 

FOR 

CHANDIGAR

H 

DR(

A)    

3381

/201

7 

29/0

8/20

17 

1/CESTAT/BANG/AD

MN DTD 24.8.17 

SH. 

SANTOSH 

KR. TIWARI, 

AR, 

BANGALOR

E 

INFORMATIO

N FOR 

SAMPARK 

DR(

A)    

3382

/201

7 

29/0

8/20

17 

CESTAT/MUM/SA/C

AT/2016/652 DTD 

23.8.17 

DR, MUMBAI 

INTIMATION 

OF NEXT 

DATE OF 

HEARING OF 

DR(

A)    



SH. 

SUDHAKARA

N A 

3383

/201

7 

29/0

8/20

17 

601/CESTAT/MAS/98

/VOL.II DTD. 24.8.17 

SH. L. 

MANOHAR, 

AR, 

CHENNAI 

INFORMATIO

N FOR 

SAMPARK 

DR(

A)    

3384

/201

7 

29/0

8/20

17 

RTI/P-

537/937/09/R21985 

DTD 28.8.17 

SH. R.K. JAIN 

CIC ORDER 

NO. 

CIC/SS/C/2012/

000447/SB/000

56 DTD 15.7.15 

DR(

A)    

3385

/201

7 

29/0

8/20

17 

NIL 
SH. SUNIL 

KUMAR, T.O 

SPECIAL C.L. 

1.9.2017 

DR(

A)    

3386

/201

7 

29/0

8/20

17 

NIL DTD 22.8.17 

SH. ANIL G. 

SHAKKARW

AR, M(T), 

ALLAHABA

D 

R.H. ON 18.10 

AND 20.10.17 

DR(

A)    

3387

/201

7 

29/0

8/20

17 

CESTAT/EZB/LEAV

E/PKC/2016/2/1358 

DTD 24.8.17 

SH. P.K. 

CHOUDHAR

Y, M(J), 

KOLKATA 

E.L. 28.8.17 TO 

29.8.17 

DR(

A)    

3388

/201

7 

29/0

8/20

17 

CIC/CBECE/C/2016/2

98329 DTD 24.8.17 
CIC 

NOTICE OF 

HEARING 

DR(

A)    

3389

/201

7 

29/0

8/20

17 

1/MISC/GD/ADC/201

6/638 DTD 28.8.17 

SH. GOVIND 

KRISHNA 

DIXIT, ADDL 

COMMR, 

DELHI 

SUPREME 

COURT 

DECISION 

DTD. 14.8.17 

Com

pute

r 

Cell 

   

3390

/201

7 

29/0

8/20

17 

NIL DTD 22.8.17 

AR, 

CHANDIGAR

H 

A.NO. 

E/53884/14, 

E/87-88/2016 

PA 
   

3391

/201

7 

29/0

8/20

17 

NIL DTD 23.8.17 

SH. 

C.J.MATHEW

,M(T),MUMB

AI 

Permission for 

pronouncement 
PA 

   

3392

/201

7 

30/0

8/20

17 

A.50050/191/2012-

AD.1C DTD 29.8.2017 

UNDER 

SECRETARY, 

AD.1C,  

REVIEW OF 

MECHANISM 

TO ENSURE 

PROBITY 

DR(

A)    



AMONG 

GOVT. 

SERVANTS, 

MONTH 

3393

/201

7 

30/0

8/20

17 

NIL DTD 29.8.17 

SH. 

RAMESH, 

LDC, DELHI 

REQ. FOR TRF 

TO 

CHANDIGAR

H 

DR(

A)    

3394

/201

7 

30/0

8/20

17 

NIL 
SH. SUNIL 

KUMAR, T.O 
REQ. FOR SCL 

DR(

A)    

3395

/201

7 

30/0

8/20

17 

NIL  

SH. 

DEVENDER 

SINGH M(T), 

CHANDIGAR

H  

E.L. FOR 

24.8.2017 

DR(

A)    

3396

/201

7 

30/0

8/20

17 

D-

6(1)/TRF/.APPEAL/20

09-VOL.III DTD 

28.8.17 

AR, 

CHENNAI 

TRF. OF 

APPEAL 

C/42/2007 

Tech

nical 

Offi

cer 

   

3397

/201

7 

30/0

8/20

17 

NIL 

M/S 

MINAKSHI 

EXPORTS 

A.NO. 

C/50567, 

50568/17 - 

ADJ.REQ. 

DR(

J)    

3398

/201

7 

31/0

8/20

17 

NIL  

M/S 

MINAKSHI 

EXPORTS 

C/50567-68/17 

ADJ. REQ 

DR(

J)    

3399

/201

7 

31/0

8/20

17 

NIL  

NITESH 

AGARWAL, 

GOSIL 

EXPORTS 

C/51109-

10.24/17 ADJ 

REQ 

DR(

J)    

3400

/201

7 

31/0

8/20

17 

III(20)/ARC/CESTAT/

WITHDRAWAL/15-

16/14177 DTD 24.8.17 

JOINT 

COMMISSIO

NER CCE 

INDORE 

WITHDRAWA

L OF 

APPEALS 

DR(

J)    

3401

/201

7 

31/0

8/20

17 

24(1)/TRF. 

FILE/CESTAT/ALD/2

015 DTD 29.8.17 

SH. ROHIT 

KUMAR 

SHUKLA, 

AR, ALLHD 

TRANSFER 

OF APPEALS 

DR(

J)    

3402

/201

7 

31/0

8/20

17 

NIL DTD 29.8.17 

WORLD 

TRADE 

PARK 

ST/53794/14 

ADJ. REQ. 

DR(

J)    



3403

/201

7 

31/0

8/20

17 

NIL DTD 29.8.17 
SH. MAHESH 

KUMAR, SPS 

REQ. FOR 

RECOVERY 

OF HRA 

Acc

ount 

Secti

on 

   

3404

/201

7 

31/0

8/20

17 

24(1)/TRF. 

FILE/CESTAT/ALD/2

015 DTD 30.8.17 

SH. ROHIT 

KUMAR 

SHUKLA, 

AR, ALLHD 

STATUS OF 

APPEALS 

E/2207/2011 

AR/

Exci

se 
   

3405

/201

7 

31/0

8/20

17 

O/P-195/R21995 DTD 

29.8.17 
SH. R.K. JAIN 

NON 

COMPLIANCE 

REG. 

PROACTIVE 

DISCLOSURE 

DR(

A)    

3406

/201

7 

31/0

8/20

17 

PF/CESTAT/MUM/M

DR/595 DTD 1.8.17 
DR, MUMBAI 

REQ. FOR 

EXTENSION 

OF JOINING 

TIME OF SH. 

DHIRAJ 

MAHIRE 

DR(

A)    

3407

/201

7 

31/0

8/20

17 

CESTAT/EZB/LEAV

E/PKC/2016/2 DTD 

30.8.17 

SH. P.K. 

CHOUDHAR

Y, M(J), 

KOLKATA 

JOINING 

REPORT 

DR(

A)    

3408

/201

7 

31/0

8/20

17 

NIL 

SWAPNA A 

NAIR, HC, 

DELHI 

E.L. for 21.8.17 

to 22.8.17 

DR(

A)    

 


